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BubberPlantatiou IDd1lStr7 

!'JOI. Sbri MaDiyaDgadau: Will the 
Xinister of Commerce ana IDdustry 
be pleased to state: 

(a) whether the Rubber Board has 
applied for sanction to import high-
yielding variety of clonal seeds 
(Rubber) from Malaya for the dew-
lopment of rubber plantation indus-
trY; 

(b) whether sanction has been ac-
"Corded; and 

(c) if not, the reasons therefor? 

The Minister af Commerce (Shri 
Ianuugo): (a) No, Sir. 

(b) and (c). Do not arise. 

Tyres for Kerala State Electricity 
Board 

!'JU. Shri Maniyangadan: Will the 
:Minister of Works, Dousing and Sup-
ply be pleased to state: 

(a) what is the quantity of tyres 
required per month for the Kerala 
State Electricity Board; 

(b) whether the whole required 
quantity is supplied; 

(e) if not, the reasons therefor; and 

(d) whether the Kerala Government 
have requested the Central Govern-
ment for the supply of adequate num-
ber of tyres to the State Electricity 
Board? 

The Deputy MinIster of Works, 
Bousine and Supply (Sbri AD.I1 K. 
Chanda): (a) to (d). The Director-
ate General of Supplies and Disposals 
haYe not received any indent from 
the Kerala Government or from the 
lterala State Electricity Board, indi-

eating the number of tyres required 
by the Board per month. Annual 
rate contracts are concluded with the 
Tyre Manufacturing Companies in 
India by the Directorate General of 
Supplies and Disposals for supply of 
tyres to a large number of Direct 
Demanding Officers of Central Gov-
ernment and State Governments, who 
wish to operate against the rate con-
tracts. The Direct Demanding 
Officers obtain their requirements of 
tyres from the Tyre Companies by 
placing on them directly Supply 
Orders. The Directorate Generai of 
Supplies and Disposals will render 
all possible assistance to the State 
Government if and when an indent 
for supply of tyres is received by 
them. 
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